
22.03.2018  1 
 

C O N T E N T S     
                                                                                                                             

Sixteenth Series, Vol. XXXI, Fourteenth Session, 2018/1940 (Saka) 
No. 21,  Thursday, March  22, 2018/Chaitra 1, 1940 (Saka) 

 
 

S U B J E C T                             P A G E S 
 

ORAL ANSWER  TO QUESTION  

 Starred Question No. 381       6-8    
                                                   
 

WRITTEN ANSWERS TO QUESTIONS  

Starred Question Nos. 382 to 400     9-82   

Unstarred Question Nos. 4371 to 4600           83-581  

   

 
 
 

 
  

                                                             
 The sign + marked above the name of a Member indicates that the Question was actually asked on 
the floor of the House by that Member. 
  



22.03.2018  2 
 
PAPERS LAID ON THE TABLE    584-588  
 
STANDING COMMITTEE ON RAILWAYS      
 Statement              589 
 
COMMITTEE ON EMPOWERMENT OF WOMEN      
 Statements           589-590 
 
STATEMENT BY MINISTER 

 Status  of implementation of the recommendations 
contained in the 21st Report of the Standing 
Committee on Rural Development on Demands for 
Grants (2016-17), pertaining to the Department of 
Rural Development, Ministry of Rural Development 
 

   

 Shri Ram Kripal Yadav   591 

 
 

ANNOUNCEMENT BY THE SPEAKER 

    Notices of Motion of  No Confidence    592-593 
 
 
ANNEXURE – I  

Member-wise Index to Starred Questions     594   

Member-wise Index to Unstarred Questions         595-600  

 

ANNEXURE – II 

Ministry-wise Index to Starred Questions     601   

Ministry-wise Index to Unstarred Questions     602-603 



22.03.2018  3 
 

OFFICERS OF LOK SABHA 

 

THE SPEAKER  

Shrimati Sumitra Mahajan 

 

THE  DEPUTY SPEAKER 

Dr. M. Thambidurai 

 

PANEL OF CHAIRPERSONS 

Shri Arjun Charan Sethi 

Shri Hukmdeo Narayan Yadav 

Shri Anandrao Adsul 

Shri Pralhad Joshi 

Dr. Ratna De (Nag) 

Shri Ramen Deka 

Shri Konakalla Narayana Rao 

Shri K.H. Muniyappa 

Dr. P. Venugopal 

Shri Kalraj Mishra 
 

SECRETARY GENERAL  

Shrimati Snehlata Shrivastava 
 



22.03.2018  4 
 

LOK SABHA DEBATES 

 

 

 

 

 

 

LOK SABHA  

---------- 

 

 

Thursday, March 22, 2018/Chaitra 1, 1940 (Saka) 
 
 
 
  

  

The Lok Sabha met at Eleven of the Clock 

 

  

 

[HON. SPEAKER  in the Chair] 
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HON. SPEAKER: Question Hour, Q.No. 381.  Shri A. Anwhar Raajhaa. 

… (Interruptions) 
 

11 0 ½  hrs  

(At this stage, Shri K. Parasuraman, Dr. Boora Narsaiah Goud and some other 
hon. Members came and stood on the floor near the Table.) 

… (Interruptions) 
 

HON. SPEAKER:  Is Shri Anwhar Raajhaa present? 

… (Interruptions) 
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11 01  hrs  

ORAL ANSWER TO QUESTION 

HON. SPEAKER: Dr. Sunil Baliram Gaikwad. 

… (Interruptions) 
 

(Q. 381) 

… (Interruptions) 

सड़क प�रवहन और राजमाग� म�ंालय म� रा�य म�ंी, पोत प�रवहन म�ंालय म� रा�य मं�ी 

तथा रसायन और उव�रक म�ंालय म� रा�य म�ंी (�ी मनसुख एल.माडंिवया) : अ�य� 

महोदया, उ�र सभा पटल पर रखा गया है । … (Interruptions) 

HON. SPEAKER:  Nobody wants to listen! Nobody wants to run the House! 

… (Interruptions) 
HON. SPEAKER: The House stands adjourned to meet again at 12 o’clock. 

 

11 03 hrs  

The Lok Sabha then adjourned till Twelve of the Clock. 

 

________ 
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12 00 hrs 
 

The Lok Sabha re-assembled at Twelve of the Clock. 

(Hon. Speaker in the Chair) 

… (Interruptions) 

 

12 0 ½  hrs  

(At this stage, Shri K. Parasuraman, Dr. Boora Narsaiah Goud and some other 
hon. Members came and stood on the floor near the Table.) 

 
… (Interruptions) 

 

माननीय अ�य� : माननीय सद�यगण, मझेु कुछ �थगन ��ताव क� सूचनाए ँ�ा� ह�ई ह� । मामले 

मह�वपूण� ह�, लेिकन म�ने िकसी भी �थगन ��ताव क� सूचना को अनमुित �दान नह� क� है । 

…(�यवधान) 
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माननीय अ�य� : �ी अन�तकुमार जी । 

 

रसायन और उव�रक म�ंी तथा ससंदीय काय� मं�ी (�ी अन�तकुमार) : माननीय अ�य�ा जी, म� 

आपके मा�यम से एक बार िफर माननीय सांसद� से िनवेदन करता ह� ँिक वे अपने-अपने �थान पर 

वापस जाए ंऔर सदन चलने द� …(�यवधान) �य�िक हर तरीके के िवषय पर हम चचा� करान ेके 

िलए तैयार ह� ।…(�यवधान) ब�िकंग अ�यव�था के बार ेम� और पाट� िवषय� के बार ेम� भी हम चचा� 

कराने के िलए तैयार ह� । …(�यवधान) अिव�ास ��ताव बार-बार ला रहे ह�, हम उसके बार ेम� भी 

चचा� करने के िलए तैयार ह�, लेिकन उसके िलए हाउस को ऑड�र म� लाना होगा । …(�यवधान) हर 

िवषय के बार ेम� चचा� करने के िलए, जवाब देने के िलए मोदी सरकार तैयार है । म� इतना ही कहना 

चाह�गँा ।…(�यवधान) 
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12 03 hrs 

PAPERS LAID ON THE TABLE 
 

THE MINISTER OF STATE OF THE MINISTRY OF POWER AND MINISTER 

OF STATE OF THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI 

R.K. SINGH): Madam, I beg to lay on the Table :- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

Sardar Swaran Singh National Institute of Bio-Energy, 

Kapurthala, for the year 2016-2017, alongwith Audited Accounts 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Sardar Swaran Singh National 

Institute of Bio-Energy, Kapurthala, for the year 2016-2017.  

(2)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 8963/16/18] 

(3) A copy of the Central Electricity Regulatory Commission (Sharing of 

Inter State Transmission Charges and Losses) (Fifth Amendment) 

Regulations, 2017 (Hindi and English versions) published in Notification No. L-

1/44/2010-CERC in Gazette of India dated 11th January, 2018 under Section 

179 of the Electricity Act, 2003. 

[Placed in Library, See No. LT 8964/16/18] 

… (Interruptions) 
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खान म�ंालय म� रा�य म�ंी तथा कोयला म�ंालय म� रा�य मं�ी (�ी ह�रभाई चौधरी): 

माननीय अ�य� महोदया, म� खान और खिनज (िवकास और िविनयमन) अिधिनयम, 1957 क� 

धारा 28 क� उप-धारा(1) के अतंग�त िन�निलिखत अिधसूचनाओ ंक� एक-एक �ित (िह�दी तथा 

अ�ंेजी स�ंकरण) सभा पटल पर रखता ह�:ँ- 

(1) नेशनल िमनरल ए�स�लोरशेन ��ट (सशंोधन) िनयम, 2018 जो 7 माच�, 2018 के 

भारत के राजप� म� अिधसूचना स�ंया सा.का.िन. 208(अ) म� �कािशत ह�ए थे । 

(2) सा.का.िन. 40(अ) जो 18 जनवरी, 2018 के भारत के राजप� म� �कािशत ह�ए थे तथा 

िजनके �ारा खान और खिनज (िवकास और िविनयमन) अिधिनयम, 1957 क� धारा 4 

क� उप-धारा (1) के दूसर े परतंकु के �योजनाथ� नेशनल थम�ल पावर काप�रशेन 

िलिमटेड को अिधसूिचत िकया गया है । 

[Placed in Library, See No. LT 8965/16/18] 
 

… (Interruptions) 
 
व� म�ंालय म� रा�य म�ंी (�ी अजय ट�टा): माननीय अ�य� महोदया, म� िन�निलिखत प� 

सभा पटल पर रखता ह�:ँ- 

(1) कंपनी अिधिनयम, 2013 क� धारा 394 क� उप-धारा (1) के अतंग�त िन�निलिखत प�� 

क� एक-एक �ित (िह�दी तथा अं�ेजी स�ंकरण) :- 

(एक) नेशनल जूट मै�यूफै�चस� काप�रशेन, कोलकाता के वष� 2016-2017 के 

काय�करण क� सरकार �ारा समी�ा । 

(दो) नेशनल जूट मै�यूफै�चस� काप�रशेन, कोलकाता का वष� 2016-2017 का 

वािष�क �ितवेदन, लेखापरीि�त लेखे तथा उन पर िनयं�क-

महालेखापरी�क क� िट�पिणया ँ। 
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(2) उपयु�� (1) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अ�ेंजी स�ंकरण) । 

[Placed in Library, See No. LT 8966/16/18] 
 

(3) (एक) नेशनल जूट बोड�, कोलकाता के वष� 2016-2017 के वािष�क  �ितवेदन क� एक 

�ित (िह�दी तथा अ�ंेजी स�ंकरण) तथा लेखापरीि�त लेखे । 

(दो) नेशनल जूट बोड�, कोलकाता के वष� 2016-2017 के काय�करण  क� सरकार �ारा 

समी�ा क� एक �ित (िह�दी तथा अ�ेंजी स�ंकरण) । 

(4) उपयु�� (3) म� उि�लिखत प�� को सभा पटल पर रखने म� ह�ए िवल�ब के कारण दशा�ने 

वाला िववरण (िह�दी तथा अ�ेंजी स�ंकरण) । 

[Placed in Library, See No. LT 8967/16/18] 
 

… (Interruptions) 
 

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 

HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND 

MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND 

FERTILIZERS (SHRI MANSUKH  L. MANDAVIYA):  Madam, I beg to lay on 

the Table:-  

(1) (i) A copy of the Annual Report (Hindi and English versions) of the 

National Highways Authority of India, New Delhi, for the year 

2016-2017, along with Audited Accounts.  
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 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the National Highways Authority 

of India, New Delhi, for the year 2016-2017.  

(2)  Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 8968/16/18] 

 

… (Interruptions) 

 



22.03.2018  13 
 
THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE 

EVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF WATER 

RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. 

SATYA PAL SINGH): Madam, I beg to lay on the Table:- 

(1) (i) A copy of the Annual Accounts (Hindi and English versions) of 

the National Mission for Clean Ganga, New Delhi, for the years 

2011-2012 to 2013-2014, together with Audit Report thereon.  

 (ii) A copy of the Review (Hindi and English versions) on the 

Audited Accounts of the National Mission for Clean Ganga, 

New Delhi, for the years 2011-2012 to 2013-2014.  

(2)  Three statements (Hindi and English versions) showing reasons for 

delay in laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 8969/16/18] 

 

 

… (Interruptions) 
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12 04 hrs 

STANDING COMMITTEE ON RAILWAYS 
Statement  

 

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, I beg to lay on 

the Table the Statement (Hindi and English versions) on further Action Taken 

by Government on the recommendations contained in Chapter-I of the 14th 

Report (16th Lok Sabha) of the Committee on action taken by Government on 

the recommendations contained in their 10th Report on ‘Pending Projects’. 

 

 

 

… (Interruptions) 
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12 04 ½ hrs 

COMMITTEE ON EMPOWERMENT OF WOMEN 
Statements 

 

SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): Madam, I beg to present 

the following Final Action Taken Statements (Hindi and English versions):- 

(1) Statement showing final action taken by the Government on the 

recommendations contained in Chapter I and V of the 2nd Report 

(Sixteenth Lok Sabha) of the Committee on Empowerment of 

Women (2014-2015) on action taken by the Government on the 

recommendations contained in the 21st Report of the Committee 

(2012-2013) on the subject ‘Working Conditions of Women in 

Police Force’. 

(2) Statement showing final action taken by the Government on the 

recommendations contained in Chapter I and V of the 5th Report 

(Sixteenth Lok Sabha) of the Committee on Empowerment of 

Women (2015-2016) on action taken by the Government on the 

recommendations contained in the 3rd Report of the Committee 

(2014-2015) on the subject ‘Working Conditions of Women in 

Railways and Amenities for Women Passengers’. 

 

… (Interruptions) 
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12 05 hrs 

STATEMENT BY MINISTER 

(i)Status of implementation of the recommendations contained in 
the 21st Report of the Standing Committee on Rural Development 
on Demands for Grants (2016-17), pertaining to the Department of 

Rural Development, Ministry of Rural Development 
 

�ामीण िवकास म�ंालय म� रा�य म�ंी (�ी राम कृपाल यादव): अ�य� महोदया, म� �ामीण 

िवकास िवभाग, �ामीण िवकास मं�ालय से सबंंिधत अनदुान� क� मांग� (2016-2017) के बार ेम� 

�ामीण िवकास सबंंधी �थायी सिमित के 21 व� �ितवेदन म� अंतिव�� िसफा�रश� के काया��वयन क� 

ि�थित के बार ेम� व��य सभा पटल पर रखता ह� ँ। 

 

  

 

 

  

                                                             
 Laid on the Table and also placed in Library, See No.  LT 8970/16/18. 
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12 06 hrs  

ANNOUNCEMENT BY THE SPEAKER 
 Notices of  Motion of  No Confidence 

 

HON. SPEAKER: Hon. Members, please go back to your seats.  

… (Interruptions) 

HON. SPEAKER: I have received notices of Motion of No-Confidence in the 

Council of Ministers from Sarvashri Thota Narasimham and Y.V. Subba Reddy.  

… (Interruptions) 

HON. SPEAKER: I am dutybound to bring the notices before the House. 

Unless the House is in order I will not be in a position to count the 50 Members 

who have to stand in their assigned places. I have to count the heads.  I am 

not able to ascertain as to whether the leave has been granted or not. I cannot 

ascertain this. Therefore, I request all of you to go back to your seats.  

… (Interruptions) 

HON. SPEAKER: I just want to count the heads.  I just cannot see anything. 

Since the House is not in order, I will not be able to bring the notices before the 

House.  

… (Interruptions) 

 माननीय अ�य� : च�दूमाजरा जी �या बात है? 

 

…(�यवधान) 

 



22.03.2018  18 
 
माननीय अ�य� : �लीज़, आई एम सॉरी । 

…(�यवधान) 

�ी �मे िसहं च�दूमाजरा (आनदंपुर सािहब) : मैडम, कल शहीद भगत िसहं का शहीदी िदन है। 

…(�यवधान) कल छु�ी िड�लेयर क� जाए । …(�यवधान) जहा ँसे बम फ� का गया था, वह सीट 

�रजव� क� जाए । …(�यवधान) जहा ँबम िगरा था, वह इयरमाक�  िकया जाए । …(�यवधान) सब 

लोग� को शहीद भगत िसहं के गावँ जाने िदया जाए …(�यवधान) वहा ँि��यूट पे िकया जाए । … 

(�यवधान) उ�ह�ने इंि�लश �लस� के िवरोध म� अपनी जान दी,  यह इस देश के लोग जानते ह� । 

…(�यवधान) शहीद� ने जान दी । …(�यवधान) ये लोग ससंद म� िव�न डालते ह� । …( �यवधान) 

आप इनको एडवाइस क�िजए …(�यवधान) कल छु�ी िड�लेयर क� जाए । …( �यवधान)  

 

माननीय अ�य� : च�दूमाजरा जी, कुछ सनुाई नह� दे रहा है । 

…(�यवधान) 

HON. SPEAKER: The House stands adjourned to meet again on Friday, the 

23rd March, 2018 at 11 a.m. 

 

12 08 hrs 

The Lok Sabha then adjourned till Eleven of the Clock 
on Friday, March 23, 2018/Chaitra 2, 1940 (Saka). 
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